RAJASTHAN HIGH COURT, JODHPUR

NOTICE
No. I/A(iii)(a)(1)/05/2023 ] Dated:-

1.Manoj Jangid S/o Gopal Jangid ,
Near Pandit Dharm Kante ke Pass, Gajner Road,
Bikaner- 334004
Email- manojjangid54@gmail.com

2.Nand Kishor Prajapat S/o Madan Lal Prajapat
Near Kali Mata Temple, Inside Vishwakarma Gate,
Bikaner- 334001
Email- nandkishorprajapat.1994(@gmail.com

You are informed that upon declaring provisionally successful in
the recruitment to the post of System\Assistant, you were offered appointment
as Probationer Trainee System Assistant vide order No. Estt/HC/2025/264
dated 29.05.2025, vide order No. Estt/HC/225/449 dated 18.08.2025, the
jolning time was extended with the direction to join duties upto 15.09.2025 but
you failed to join the duties in the stipulated time.

You are, therefore, directed to join your duties upto 30.10.2025 if
you so desire, failing which your appointment to the post of System Assistant
would be cancelled, automatically.
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Registrar (ADMN.)
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Copy to Senior Scientist, Computer Cell, Rajasthan High
Court, Jodhpur with the direction to upload the same on official

webstite of Rajasthan High Court.
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Registrar (ADMN.)
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